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RAJYA SABHA

Tuesday, the 17th March, 1992/27th
Phalguna, 1913 (Saka)

The House met at eleven of the clock.
Mr. Chairman i the Chair.

OBITUARY REFERENCE

MR. CHAIRMAN: I refer, with pro-
found sorrow, to the passing away of Shri
Kalyan Chand, a former Member of this
House, on the 16th March, 1992, at the
age of 76 years.

Shri Kalyan Chand was born at Al-
lahabad in August, 1915. An agriculturist
by vocation, he was actively associated
with the Harijan Uplift Movement since
his school days. A social worker and a
labour leader, Shri Kalyan Chand always
fought for ‘the cause of the weaker sec-
tions of the society. He was also con-
nected with several welfare organisations
in various capacities.

Shri Kalyan Chand started his par-
liamentary career with the membership of
Uttar Pradesh Legislative Council from
1964 to 1970 and represented the State of
* Uttar Pradesh in this House from 1970 to
1976. In his death, the country has lost a
dedicated social worker.

We deeply mourn the passing away of
Shri Kalyan Chand.

I request Members to rise in their
places and observe silence as a mark of
respect to the memory of the departed.

(Hon. MembefS then stood in silence
for one minute)

Mr. CHAIRMAN: Secretary-General
-will convey to the members of the be-
family our sense of profound sor-

.d deep sympathy.
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to Questions

ORAL ANSWERS TO QUESTIONS

Royalty paid by Foreign Airlines to Air
India

*281. SHRI S.S. AHLUWALIA: Will
the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether it is a fact that Air India
does not operate 1ts flights on a number
of International routes and takes royalty
from other International Airlines as a
consideration thereof and if so, the
reasons therefor;

(b) what are the details of such Inter-
national routes as also the International
Airlines which are paying royalty to Air
India; and

(c) what is the approximate annual
income of Air India from such royalties?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAOQO SCINDIA): (a) to (c) A
statement 1s laid on the table on the
House.

Statement

(a) to {¢) It is a well established inter-
national practice fo enter into commercial
arrangement where the national airline of
a country operates fo another country
without the ofther side operating to the
country in question. Air India is not able
to utilise its traffic rights in foreign coun-
tries in full, owing to fleet constraints and
commercial considerations. According to .
available information, the estimated re-
ceipt of Air India by way of royalty it
expects during 1991-92 is Rs. 17 crores.
The foreign airlines from whom royalties
are expected are Aeroflot, Ethiopian Air-
lines, Czechoslovkia Airlines, Sabena
(Belgian Airline), Syrian Air, Biman
Bangladesh, Lot Polish, Turkish Airlines,
Egypt Air, Royal Jordanian, Kuwait Air-
ways and Tarom (Romanian Airline).
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SHRI SURESH KALMADI: Sir, from
the statement of the hon. Minister it
seems that the royalty is taken from all
the smaller airlines, but all the big fish
are pgetting away. Sir, recently, if I am
not mistaken, the major airlines, includ-
ing the KLM, have been given additional
flights into India and out of India and I
don’t think any additional amount has
been charged from them. I would like to
know from the hon. Minister why this
royalty which should be much more is not
charged from the major airlines. Also,
Sir, if you see the news item of yester-
day, these bigger airlines, on the other
hand, are increasing the rates of cargo.
We have Lufthansa, Alitalia and Air
France which have unilaterally decided to
increase the international cargo rate by
10 per cent. On the one hand, they are
not paying royalty and, on the other
hand, they are charging more unilateral-
ly. Will the Government let us know
what action i1s contemplated to be taken
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as far as thc bigger airhnes are con-
cerned? Part (b) of my question is this.
What is the official mascot of At I[ndia?
Is it the Sun or the Maharaja? At various
times we find a lot of money in foreign
exchange being spent in all the PR De-
partments abroad for changing the mas-
cot of Air India.

It was Maharaja. Tt went to the Sun
logo and now, | believe, a huge amount
of money is being spent to bring it back
to Maharaja. What 1s the present status?

SHRI MADHAVRAO SCINDIA: It is
not a question of big fish or small fish.
There 1s absolutely nothing fishy about
these particular arrangements. Wherever
we have bilateral agreements and where
services are operating both ways compen-
sation fs not paid When there is unequal
traffic we enter into pool arrangements
where everything is put into a pool and
the pool is shared equally. it is only
where we are not operating and the other
line is operating that a compensation is
paid in the form of royalty per seat.
KLM has recently been given permission
because Calcutta very sorely needed an
international connection and they will be
asked to pay royalty. It is not a question
of knocking off the royalty.

AN HON. MEMBER: What about
Maharaja? He is worried about
Maharaja.

SHRI MADHAVRAO SCINDIA: I
think, he is confusing between the logo
and the mascot. The mascot of Air India
will be the Maharaja and it will always
remain the Maharaja. The logo, which
was Centaur, was changed to Sun. But
there is a historical connection and there
is esprit de corps which is created by
sticking to something which is traditional
and historical coming down.

So, we have decided to revert back to
the Centaur.

MR. CHAIRMAN: It was a Maharaja.
It is a Maharaja in Maharaja, Maharaja
of Gwalior Scion. So, Maharaja remains
Mabharaja (Interruptions).....

SHRI SURESH KALMADI: No. Only
one point. Sir. The increase in the cargo
fares by the three big airlines was made
unilaterally yesterday. Are you planning
10% increase unilaterally?

SHRI MADHAVRAQO SCINDIA:
This does not come under the purview of
this question. As far as cargo air-fares are

* Transliteration in Arabic Script.
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concerned. to the best of my knowledge.
we are not applying any regulatory re-
strictions on them because we want them
to fully compete and increase the capacity
so that our export cargoes which are held
up in the airports have a channel to go
out of the country.
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MR. CHAIRMAN: He wanted to
make his presence felt. He could not
wait.

SHRI KAPIL VERMA: Sir, I want to
know, what is the difficulty in leasing
planes from other arilines to have our
own services, pending our expansion
plan. Sir, traffic is very profitable
particularly in the Gulf areas. I find
Kuwait Airways is also in the list. So, I
would like to know whether it is possible
for us to lease planes from other
countries and run them pending our
expansion plan. Why the Govemment
has stopped flights to Austraia, Kuala
Lumpur and certain African countries?
They were showing loss. But during the
last two to three years they were looking
up. Why have you stopped them?

As far as occupancy rate is concerned,
in every country about 50 per cent—as
far as I know—is the local traffic which
uses its own airlines. Why in our country
the percentage is low?

SHRI MADHAVRAO SCINDIA: I
have been asked so many questions in
one question. Three questions are there
in one question. I lose track of the first
question. The first question, I think, was
about leasing. Sir, Air India wants to run
things after a comprehensive study,
keeping their fleet strength in mind and
not in an ad hoc, arbitrary fashion where
you start a service because  seasonal
traffic crops up and then you discontinue
it after five months and start it again
somewhere. It is very disturbing and
unsettling. Secondly, if you lease aircraft
for a temporary period, you have to get
certain growth in over-heads also. After
all you have to have ground-staff. We
have to handle all those things. So,
strength of your permanent staff gose up
for a temporary arrangement. 1 don’t
think that this sort of disjointed effort
will help in the operations. What I have
asked both the Air India and the Indian
Airlines to do is—which has not
happened so far—to produce corporate
plans right up to the year 2005 and 2010,
so that we can go ahead in an organised
fashion, not in a disjointed fashion. The
whole idea is to bring some uniformity
and some rationale into our future
expansion and into matching all the
things that are required. If you want to
go up in aircraft, you will find that you
are without hangars or that you are
without engineering support or without
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equipment. So, it is a very comprehensive
approach, an organised approach that we
are trying to adopt. The second thing that
the hon. Member asked was about
Australia, Kuala Lumpur and certain
other African countries where service has
been discontinued. Obviously, some
evaluation must have been made on
commercial grounds and that is why they
must have been discontinued. But I tend
to agree with the hon. Member—
probably I may be wrong; I stand to be
corrected—but just when we seemed to
be slowly approaching the break-even
point for Australia we seem to have
discontinued it and I have already asked
Air India to have another look at it
because after so many years of effort if
we were reaching a break-even point
there was no point in discontinuing the
service at that particular juncture. I have
asked Air India to have a second look at
it ....(Interruptions)....

SHRI KAPIL VERMA: And why do
Indians not use our own flights?

MR. CHAIRMAN: That is all right. [
have called Mr. Padmanabham.

SHRI MENTAY PADMANABHAM:
Sir, it appears from the statement of the
Minister that Air India is not able to
augment its revenue as well as royalty in
view of fleet constraints and commercial
considerations. As far as fleet constraints
are concerned either Air India should
increase their fleet or it has to use its
existing fleet fully, to its optimum
capacity. Sir, it appears that some of the
VVIPs whenever they go abroad, they
requisition the Air India fleet. For
example, the Prime Minister.

MR. CHAIRMAN: Now, that is okay.

SHRI MENTAY PADMANABHAM:
Kindly bear with me, Sir. I am not
referring to the present Prime Minister. It
has been a habit with all Prime Ministers.
It has become a practice, whenever they
go abroad they requisition the Air India
fleet. I would like to ask the Minister
whenever these VIPs go abroad, how
many aricraft are kept inoperatable
because they have to provide one stand-
by. They have to provide another aircraft
for their staff and all that.

MR. CHAIRMAN: It is ail right.
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SHRI V. NARAYANASAMY: Sir,
this is an irrelevant question.

SHRI MENTAY PADMANABHAM:
Sir, this is very much relevant. Sir, it is
with regard to augmentation of revenue.

MR. CHAIRMAN: So much time has
been lost.

SHRI MENTAY PADMANABHAM:
Sir, should I read out the answer given
by the Minister? Just a minute, Sir. The
Minister says, “Air India is not able to
utilise its traffic rights in foreign countries
to the full owing to fleet constraints and
commercial considerations.”

MR. CHAIRMAN: You get the
answer to your question. There is no
need for a lecture here. Yes Mr.
Minister, does the Prime Minister
requisition planes and do you keep some
planes as stand-by or spare? How much
does this cost?

SHRI MADHAVRAO SCINDIA: Sir,
no plane is kept as spare all through the
year. But whenever VIP demands are
there we do put an aircraft out. But it is
not on a permanent basis.

MR. CHAIRMAN: And it is paid for?

SHRI MADHAVRAQO SCINDIA:
Yes, Sir, it is paid for.

MR. CHAIRMAN: It is a commercial
transaction.

SHRI MENTAY PADMANABHAM:
Sir, does it not interrupt the time
schedule? The entire Air India flights will
have to be rescheduled.

SHRI DIPEN GHOSH: For
rescheduling they have to incur certain
other expenditure also.

MR. CHAIRMAN: He will explain it
some other time.
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SHRI DIPEN GHOSH: There are
other important issues.

MR. CHAIRMAN: You talk to your
friends.

IR TR F

SHRI SURESH KALMADI: Did they
pay for the Ekta Yatra from Jammu to
Srinagar?
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?1 Every week, somebody goes to Pune.

MR. CHAIRMAN: Don’t get involved
in this.



